
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ): DELHI

ORDER

As per Hon’ble High Court letter no. 20253/Estt./E-IV/DHC dated 16.11 .2022, Hon’ble the Chief

Justice of High Court of Delhi pleased to grant the payment of Washing & Dress Allowances to the staff

of this office working in Hon’ble High Court of Delhi in diverted capacity and who have completed at

least six months of service tenure in the establishment of High Court of Delhi in diverted capacity as per

the approved rates and further, pleased to direct to pay the above allowances to the eligible officials at the

earliest. List of such officials is annexed as Annexure ' A’

In gompliance of tha above order, it is directed that Washing & Dress Allowances be paid to the

eligible officials whose names are mentioned in the Annexure ' A’ except Mr. Nishu, JJA (at S. No. 22),

Mr. Yatish Singh, JJA (at S. No. 23) and Mr. Vivek, PA (at S. No. 57) as they are on deputation in the

Hon’ble High Court of Delhi since 10.05.2022, 10.05.2022 and 25.04.2022 respLectively, w.e.f.
16. 1 1 .2022.

(GIRISH KATHPALIA)
Principal District & Sessions Judge (HQs)““e

D“'\-'8--3"JXi' 2823

/3/ X3)r- 6 qD
Noi . . ..................../Acctts.320/W&DA/2022

Copy forwarded for information and necessary action to:

1. The Registrzr General, Delhi High Court, New Delhi.

2. The Joint Registrar (Esa.-1), Delhi High Court, New Delhi with the request that above allowances be

disbursed to Mr. Nishu, JJA (at S. No. 22), Mr. Yatish Singh, JJA (at S. No. 23) and Mr. Vivek, PA

(at S. No. 57) as they are on deputation and drawing salary from Hon’ble High Court of Delhi, New

Delhi.

3. PS to Ld. Principal District & Sessions Judge (HQs), Delhi, Room No. 302-A, THC, Delhi.

4. All Ld. Principal District & Sessions Judges, West (THC), New Delhi (PHC), East, North- East &

Shahadra WD), South and South East, (Saket), North & North-West & Outer (Rohini), South-

West (Dwarka),

5. The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI), Rouse Avenue Courts, New

Delhi

R+B 6. The Deputy Secretay (Law, Justice & LA), Department of Law, Justice & LA, 8th Level, C-

Wing, Delhi Secretariat, I.P. Estate, New Dead.

7. The Deputy Secretary, Finance (Budget), Govt. of NCT of Delhi, 4'l1 Level “A” Wing, 'Delhi
Secretariat, New Delhi,

8. All Drawing & Disbursing Officers, West (THC), New Delhi (PHC), East, North- East & Shdladra

(KKD), South and South East, (Saket), Nolth & North-West & Outer (Rohini), South-West
(Dwarka)

9. The Pay & Accounts Officer, PAO-VI, Tis Hazari2 Delhi.

10. Accountant General (Audit), AGCR Buildjngp New Delhi – 02.

t 1. The BFanch Incharge9 Administration Branch – 1, II, Ill, Central, THC, Delhi.

12. Official Concerned.

13)Dealing Official, Service.Book, Room No.

/M. Website committee for uploading the same

114, THC

on

bl VG OFFICER (HQ)
HAZARI COURTS . DELHI



1, ANNDKOR.E – A

UST OF OFFICIALS OF THE OFFICE OF THE PRINCIPAL OISTRICT SESSIONS JUDCE tHCIDI DEL-HI

WORKING IN THIS COURT IN DIVERTED CAPACITY

S.No. 1Name and designation of the official

Mr.Praveen Kumar Shah. JA

Mohd. Al<ram , Peon

3 1 Mr.Raj Dass. SPA
HUa MUnn. IMr.Ashwani Kumar

" I EMP CODE 11007, P,,n,
an===n

c ! Mr.Ashwani Kumar

i 6 IMs.Santosh Kumari Sharma. SPA
F-

rUn==gIna

; 8 . Mr.Radhey Shyam, JA
F

nn=n
1 9 ; Mr.Sukesh Kumar Singh, JA

1 10 . Mr.Rajesh Gautam. JA

1 ll .Mr.ManoJ Kumar, SPA
=nq+•HUn=pH

12 ;Mr Vipin C:hander. PA

13 IMr.Chinmaya Kumar Das1 PA
+ p++H•H +W••HHHn•HB+HHnuHBnn=•HlnBnnHP••l=nln

; 14 iMr.Ram Dhani. Process Server

: 15 : Mr.Sanjeev Kumar, PA
I dun•=•n

1 16 .Ms ChIba, JA

L

i . _. I. _j_EMP. CODE 10622, Peon

; 7 :Mr.Chandra Mohan Sah, JA

17 ;Mr.Mahender Singh Rana, SJA
n=n=u•=H•HnHHHHn

13 IIar AHI Kumar, Process Server

1' +H•4HHH•=aH++HH=n=H•Hn

49 IMrVarun BiFIda 1, Process Server

20 ;Mr.Rahul Sagar. SPA
1

21 :Mr.Naveen Kumar Sharma, SPAnunn===Benann,
22 Mr.Nishu, JJA

Date of JoinIng

20.07.2004

21 .09.2005

16.05.2006

25.04,2008

25.04.2008

20.11.2009

23.11.2017

23.11.2017

03.'12.2017

03.12.2017

06 05.2015

11.05.2015

03,08.2015

23.03.2016

18.04.2016

17. IO.2016

09.07.2018

22.11.2018

22.-1 1.2Q18

05.02.2019

20,02.2019

26.02 2019

Eliglbllty/ Whether
! requisite perIod of six
1 months servIce in

diverted capacity
comnleted as on date

I Eligible

I Eligible

I Eligible

i Eligible

IEligible

IEligible

IEHgible

i Eligible

I Eligible

I Eligible

IEligible

IEllgible

IEligible

IEligible

I Eligible

I Eligible

I EligiBle

IEligible

I EIIgible

I Eligible

i Eligible

IEligible

f





A
23 IMr.Yatish Singh. JJA

24 tMr.Brijesh Gujela. Process Server==n==n=b=r===n====•=

25 }Mr Bhupinder Kumar. Process Server

26 )Mr.Shree Ram Singh. Process Server

27 IMr.Ajay Kumar, Process Server

28 iMr.Rahut Chaudhary, PA

29 ; Mr.Pramod Kumar Singh, Peon

30 ? Mr.Harish Ahlawat, SPA

31 iMr.Sumant Dubey, SPA

b

i 32 iMr.Ramesh Kumar Khurana. a

33 ; Mr.Jagdi sh Chander, J JA

: 34 IMr.Parvinder Kumar. PeonI
i 35 !Mr.Hem LaI Budhathoxi. Peon

36 :Ms Rashni Veena Rodrigues, Peon•n•Hl•

37 } Mr.Vlkas Sharma, Peon
+unHHUa=bU•Hl•=B•lUn=HaHn

38 ;Mr.Ravi Kumar, Peon
=H='•=-=H-.nq•nUn_

1 39 IM'-8hardwaj Nay,k. p„.F- ; H-HUnanU.-a'

i 40 IMF.Amit Rana, Peon

IH•Hl•nunN

===P

i 41 ;Mr.hk„h==
F + A 1 n ; r R d

42 ?Mr'Sujan Singh, Pearl
V+H=n•-•+ ' I+ =Vqn nOUn,

43 :Mr Sukhbir Singh, JJA

; 44 jMr.HoshiarSingh, PeonI –--- I-–_ . ,_

: 5 t 1\/1 1 r e S o n u B a h a d u r 1 P ro c e 5 s S e N e r

46 !Mr .Vikas Arora. SPA
l---------U------___

nln=n==

4T ;Ms.SUDan Dhyanil PA

;- T :_:LJ!
rr r I= F B Ua d T a t u rj I O rd e dy

26.02,2019

28.02.2019

20.03.2019

20.03.2019

20_03.2019

al .04.2019

16.05.2019

27.05.2019

31.05.2019

08.II.2019

13.1 1 .2019

17.01.2020

18.al.2020

04.02.2020

25.02.2020

IO.12.2020

02.02,2021

03.02.2021

03.02.2021

31.05.2021

28.09.2021

05.10.2021

al.12.2021

03.032022

03.03.2022

04-Q32022

03.03.2022 \

2

1

I Eligible

I Eligible

I Eligible

I Eligible

E Eligible

Eligible

IEllgib.Ie

IEHglble

IElbibie

i Eligible

Eligible

EIIgible

IEligibte

!Eligible

I Eligible

}Eligible

IEtigibte

IEHgible

FEligible

I Eligible

JEl©ble

I Eligible

IEngiNe

I Eligible

IEngible

gabbJe

-~'., \\\





n+On
23 }Mr.Yatish Singh, JJA

24 !Mr.i;i=== in
25

b n

26

27

A

28 iMr.Rahut Chaudhary. PA

i 29 –!-Fi;b
i
; 30 !Mr.Hadsh Ahlawat, SPA
}

f 31 iMr.SumantDubey. SPA

F 32

33 ;Mr.Jagdish Chander, JJA
i-

i 34 IMr.Parvinder Kumar. Peon

i 35 ! Mr.Hem LaI Budhathoxi. Peon
aurn O=aHFF=•

F 36 :Ms Roshni Veena Rodrigues, Pearl

37 ;Mr.Vikas Sharma, Peon
i-+-- „I Unn=HPH••

38 jMr.Ravi Kumar1 Peon

9 IMr.Bhardwaj Nayak, Peon=ann=H==
1 40 ! Mr. Amit Rana, Peon

H=n=n===
HelenHOBO

i 41 ;Mr.Lokesh Kumar Sharma. Peon
i

13

•==H=+

1 42 }Mr.SWan Singh. Peon
naP••qUIn

43 !Mr.Sukhbir Singh1 JJA
-[

1 44 jMr.Hoshiar Singh. Peon

45 IMr.Sonu Bahadur, Process Server

!Mr.Vikas Arora. SPA

iMs.Suman Dhyani, PA
.i

48 'Mr.Apit Soni. JAI f -–
49 :Mr.Bijender Prasad Raturi. Orderly

Z

26.02,2019

28.02.2019

20.03.2019

20.03.201 9

20.03,2019

al.04.2019

16.05.2019

27.05.2019

31.05.2019

08.11.2019

13.11.2019

17.01.2020

18.01 .2020

04.02.2020

25.02.2020

10.12.2020

02,02.2021

03.02.2021

03.02.2021

31.05.2021

28.09.2021

05.10,2021

al.12.2021

03.03.2022

03.03.2022

04.03.2022

03.03.2022

F Eligible

I Eligible

IEUgible

I Eligible

I Eligible

I Eligibje

i Eligibje

I EligIble

[ Eligible

I Eligible

I Eligible

E EIIgible

iEHgible

I Eligible

I Eligible

}EIIgible

IEtigibte

I Eligible

IEligible

I Eligible

iEligible

I Eligible

I Eligible

I Eligible

FEligtble

FEHgible

IEligibJe

\.

I
\

I

\



A



50 }Mr Pawan Yadav, Process Server

: 51 IMr.Vijay Singh. Orderly
nd=qHHHn==HH•••U•PWl•===n•H•Hen HUh

52 !Mr,Jay Pal Singh. Orderly

-.–T–-+!"'’'’?'':"'’–
55 iMr.Abhimanyu Rana, Orderly

} . i +qnh=++H•q•,•aMnr

i 56 ! Mr.Raj Kumar. Orderly

57 !Mr.Viv.=k . PA

58 }MsManju Rani Singh. SPA

59 !Mr,Manish, JA

60 iG:-udaX:ta£d:::

6 n1 1 ::1:•u::1::: :jna: N a y a 1 B

62 }Mr.Jagdish Ohand, Peon

33 :Mr.Shankar Singh. Peon

64 :Mr Ram Kumar, Peon

i 65 iMr.Saush Kumar. Peon

; 66 iMf.Prav,enstngr„„i,, PA

53 Mr.Sukendra Bhadoriya, Orderly

57 11\nr.Vlney, PA

i

63 {Mr Bed Prakash La1, SJA

I

J-

69 jMr,Dinesh Kumar, SJA
•l•ge••n

70 !Mr.Vijay Kumar, SJA

71 IMr.Bhaskar Char,d Tiweri. SJA

72 !Mr.Mujeebur Rehrnan, SJA
=======1

/3 IMr.Rajiv Kumar Gaul SJA

74 iN/Ir K JShagra Chatuwedi1 SJA

07.03.2022

05.03,2022

08,03.2022

28,03.2022

16.03.2022

16.03.2022

16.03.2022

06.04.2022

07.04.2022

11.05.2022

06.12.2021

08.04.2022

08.04.2022

07.10.2020

13.05.2022

02.12.2021

07.10.2020

2021

30.05.2022

30.05.2022

30.05.2022

30.05.2022

30.05.2022

30.05.2022
=PnnnFUnHI

I Eligible

I Eligible

I Eligible

i Eligible

[ Eligible

iEligible

IEltgible

I Eligible

[Eligible

IEligible

I Eligible

I Eligible

I Eligible

[ Eligible

[Eligible

I Eligible

IEligible

IEligible

I Not eligible as an date.
F However. will become
Ieligible after

jcompletion of 6 monlhs

I from the date of joining
lin this Court.

• do -

- da -

- do -

+ d () =

II

'b



75 ;1\nr.Mahender, SJA

Mr.Prahp Singh, SJA

Ms.Smita Jhanjl, SJA

Mr.Satender Kumar, SJA

iMr.Rajender Prasad, Peon

IMr.Sunahari LaI. Peon

Mr.Ashok Kumar Chauhan, SPA

79

i 80
}-

Mr.Sanjay Kumar, SPA
==sHIne

Mr.Maanas Jajoria, SPA

F Mr.Shehroz Alam, SPA

IMr.Shambhu Saran Chaudhary, SPA
=wTP!•=qIn

IMs.Bhawna Juneja, PA

iMr,Ujjagar Singh, SPA

! Mr.Kailash (;hander Tiwarl, SPA

84

1 85

86

B =

87

88

:Mr Rajiv Mehta, SPA89

'+

Ms.Sheetal Khumna, SPA

91 FMr.Kripal Singh Sajwan, SPA

92 IMr,Duli C:hand. SPA

Mr.Harender Kumar, SPA93

iMr.Char:dan Singh Chauhan94

!Mr.HarI Om Bhardwaj, SPA95

Ms.$upriya Bhola, PA

IMr.Paramvir, Court Attendant97

:Mr.Rahul, Personal Assistant98

SPA

99 IMs.Pooja Bharti, SPA

30.05.2022

30.05.2022

30.05.2022

10.06.2022

26.05.2022

26.05.2022

13.07.2022

14.07.2022

13.07,2022

1 3.07.2022

13.07.2022

30.05.2022

30.05.2022

30.05.2022

30,05.2022

30.05.2022

30.05.2022

30.05.2022

30.05.2022

30.05.2022

30.05.2022

26.05.2022

27.10.2022

03.08.2922

01.08.2022

Not eIIgible as on date,
However, will become

jeligtb Ie after
jcompletion of 6 months

Ifrom the date of joining
in this Court.

• do -

• do -

• do .

• do -

- do -

- do .

+ (j c) =

• do -

• do -

- do -

U (1 () +

- do-

• do -

• do .

- do -

U (1 () W

- do -

• do -

A (j c) =

u (I c) +

- do .

• do -

= (1 c) w

• do -

Q



100

101

102

i Ms.Neelam Singh, PA

Mr.Ajay Kumar, PA

}Mr.Bhupendra Singh Sehrawat, Peon

Mr.Mukesh Kumar Rai, Peon

Mr.Deepak Kumar. PA

Ms.Shelly, PA

Ms.Poonam, PA

Mr.Hemant Pratap Singh, PA

IVlr.Bhaskar Singh Rawat. PA

Mr. Ashok Kumar Ray. PA

20.08.2022

20,08.2022

26.08.2022

26.08.2022

22.09.2022

23.09.2022

26.09.2022

22.09.2022

07.10.2022

14.09.2022

\.
}/

/'
/




